
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAIV, NAGALAND, I\4IZORAI\4 AND ARUNACHAL PRADESH)

NO.HC.Vrr-34/ 2O2O I 2903 I A

From Shri Saptarshi Garg,

Jt. Registrar (Vigilance),

Gauhati High Coud,

Guwahati.

Smti. Bobita Kshetry,

l'4ember,

I\4otor Accident Claims Tribunal,

Sonitpur, TezPur.

Datcd Guwahati, the

Station leave with vehicle permission.

Letter No, [4ACT(S) 273 Dated 37.03.2023.

To

Sub:-

5
il,

April, 2023.

Ref:-

Sir,

With reference to the above, I am directed to inform you that your

prayer for station leave permission, with the official vehicle, at own cost'

fromthemorningof05'04.2023tillthemorningof10.04.2023,hasbeen
granted.Thcnextseniormost]udicialofflceratSonitpur,Tezpur,willremainin

charge of your Court and offlce during your absence

Yours faithfully,

er-1-
T. REGI RAR ILANC

Memo NO.HC.VL[-34 I 2O2O I 2904 | A, dated

Copy to:

The Project Manager, Gauhati High CouIt

5 '4. 2 013

(

.I REGI R v LANCE


